
 397.0  Matters  Under

 to  availability  of  time.

 [English]

 ।  cannot  create  time.  We  are  already
 short  of  time.  We  were  discussing  the  farm-
 ers’  problems,  that  has  been  relegated  and
 new  things  are  coming  up.  Unremunerative
 things  are  coming  and  remunerative  things
 are  put  down.  What  can  100  about  it?

 DR.  A.K.  PATEL:  This  is  a  very  impor-
 tant  issue  for  Ahmedabad.  |  walk  out.

 At  this  stage  Dr.  A.K.  Patel  left  the  House

 12.16  hrs.

 MATTERS  UNDER  RULE  377

 [English]

 (1)  Need  to  Clear  the  Proposal
 Submitted  by  M/s  Century
 Spinning  Manufacturing  Com-
 pany  Ltd.  for  Setting  up  am-
 monia  and  Urea  Project  at
 Paradeep.

 SHRI  LAKSHMAN  MALLICK
 (Jagatsinghpur):  It  is  learnt  that  a  proposal
 to  set  up  a900  TPD  ammonia  and  1500  TPD
 Urea  project  at  Paradeep,  Orissa,  submitted
 by  M/s.  Century  Spinning  Manufacturing
 Company  Ltd.,  is  under  the  consideration  of
 the  Union  Ministry  of  Industry.  The  esti-
 mated  cost  of  the  project  is  Rs.  600  crores.
 When  the  project  goes  into  production,  it
 would  generate  direct  employment  for  900
 persons  and  indirect  employment  for  about
 1600  persons.  As  the  project  is  proposed
 near  Paradeep  Port,  the  raw  material  and
 finished  products  can  be  transferred  by  sea
 thus  reducing  the  burden  on  rail  transport.
 There  are  adequate  facilities  at  Paradep
 Port  for  off-loading  of  Naphtha  and  despatch
 of  urea.  Land,  water  and  other  infrastructural
 facilities  are  readily  available  there  for  the
 proposed  project.

 In  view  of  the  above,  |  urge  upon  the
 Government  of  India  to  consider  the  pro-
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 posal  and  allow  the  company  to  set  up  the
 urea  project  at  the  earliest.

 (Interruptions)

 [Translation]

 KUMARI  MAMATA  BANERJEE:  |  am
 giving  you  my  bangles.  Wear  their  and  sit
 down.

 (Interruptions)

 [English]

 SHRI  SS.  JAIPAL  REDDY
 (Mahbubnagar):  |  am  on  a  point  of  order  Sir.

 MR.  SPEAKER:  There  is  no  other  ques-
 tion  before  the  House.  Only  matters  under
 Rule  377  are  going  on.

 SHRIS.  JAIPAL  REDDY:  You  name  the
 Hon.  Member  Sir.

 MR.  SPEAKER:  |  don't  approve  of  it.  |
 don't  agree.

 (Interruptions)

 MR.  SPEAKER:  |  am  against  any
 breaking  of  rules.  |  am  against  breakage  of
 any  decorum.  |  don't  approve  of  it.

 SHRI  M.  RAGHUMA  REDDY  (Nal-
 gonda):  Wiat  is  she  doing?

 MR.  SPEAKER:  ।  have  said  ।  don't
 approve  of  it.

 SHRI  S.  JAIPAL  REDDY:  We  want  the
 Member  to  apologise  for  this.

 MR.  SPEAKER:  |  don't  approve  of  it.

 (Interruptions)

 [English]

 (ii)  Need  to  allocate  sufficient
 funds  for  the  timely  comple-
 tion  of  Lakshmikantapur
 Namkhana  Railway  line

 PROF.  M.R.  HALDER(Mathurapur):
 The  Lakhsmikantapur  Namkhana  Railway
 line  whose  length  is  about  48  kilometres  was


